(TO BE PUBLISHED IN PART IV OF DELHI GAZETTE - EXTRA %REEEARY}
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF i
DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AF

ted 28.03.2002
No.F.14(4)/LA-2002/ 3 / 7 Date

The following Act of Legislative Assembly received the assent of the Lt. Governor of
Delhi, on the 28" March, 2002 and is hereby published for general information:-

THE APPROPRIATION (NO.1) ACT, 2002
(Delhi Act No. 7 of 2002)

&
(As passed by the Legislative Assembly of the National Capital Territory of Delhi)
AN
ACT

T0 Authorise payment and appropriation of certain further sums from and
out of the Consclidated Fund of the National Capital Territory of Delhi for the
services in respect of the financial year 2001-2002.

3e it enacted by the Legislative Assembly of National Capital Terrttury of Delhl
in the 53rd  vear of the Republic of India as follows:- '

SHORT TITLE 1. This Act may be called the Appropnatmn chr 1}
Act 2002
ISSUE OF 2. From and out of the Consolidated Fund of the
Rs. 2210,91,80,000/- National Capital Territory of Delhi, there 'may be
from and out of the paid and applied further sums' not excaeding
Consolidated Fund of the those specified in  column (5) of the schedule, |
National Capital Territory amounting in  the aggregate -tn. the sum of
of Delhi for the financial Rupees two thousand two hundred Iten crores
vear 2001-2002 ninty one lakhs and eighty - thousand - d towards

defraying the several- charges ~which  will come’
in the course of payment during the financial

year 2001-2002 in_ respect of .. the services .

specified in column(2) of the Schedule.

APPROPRIATION 3. The sums authorised t5 be paid and applied
from and out of the Consolidated Fund of the

National Capital Territory of Delhi by this Act, shall
be appropriated for the services and purposes

expressed in the Schedule in relation to the said

pericd,
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THE SCHEDULE

(Soce Section 2 and 2}
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é General Administration Revenua 100 0 100
Capital 20000 4] 390000
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Under Secretary (Legislative Affairs)
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